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!b) how far the scheme has helped 
us to solve our foreign exchange pro-
blem; and 

(c) further step3 taken by Govern-
ment to bring out hidden gold in the 
country? 

The Deputy Minister in the Minis-
try of Finance (Shri B. R. Bhagat): 
(a) and (b), 20.37 lakh grammes of 
the value approximately of Rs. 109 
lakhs. according to the reports re-
ceived upto 18th January, 1963. 

(c) Attention is invited to the Gold 
Control Rules announced on 9th Janu-
ary, 1963. 
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(a) 10th January, 1963. 

(b) The time limit for declaratloas 
by persons in charge of refineries and 
dealers required to be licensed undel' 
the rules expired only on the 17th 
January, 1963. Stocks of gold dec-
lared by these persons have 00-
and are being checked by the officers 
of the Central Excise Department. 
The time limit for other declaratioll8 
has not yet expired, and the question 
of checking these declarations d_ 
not, therefore, arise. 

(C) Yes. 
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(d) A coPy of the notification con-
stituting the Board is placed on the 
Table of the Houle.] 

Sbri D. C. Sharma: May I know how 
far the curb imposed on gold orna-
ments has been successful in this coun_ 
try and what measures have been 
taken in order to make this succeSl'>-
ful? 

Shri B. R. Bhagat: Sir, the control 
arder has only reeently been enforced. 
As the House is aware, nobody will be 
permitted to make ornament., above 
14 carats and that is being rigorously 
enforced. But there will be some 
lapse of time before we can analyse 
1iI.e success of this scheme. 

Shri D. C. Shanna: Is Government 
aware of the fact that since there is 

.disparity in prices of gold prevailing 
in India and Pakistan a lot of gold is 
being smuggled; if so. may I know 
what measures Government proposes 
to take so thJ.t gold is not smuggled 
into Pakistan? 

Shrl B. R. Bhagat: It is not correct 
to say that a lot of gold i· heing 
smuggled out of Inclia int.o Pakistan. 
It may be th'lt, because of the pfficicncy 
Of the measures taken to check smug-
gling by controlling the refineries :lnd 
other things, som2 gold which has 
been smuggled into the country, for 
want of being dispo.3cd of due to these 
measures, may have hern smuggled 
out. But that would not be a large 
amount. 

Dr. L. M. Singhvl: Is Government 
aware that gold ornaments are being 
sold in the market today at exhorbit-
ant prices and, at the same time, the 
goJ.i control rules have rendered a 
million or more l(oldsmiths in thLs 
country completely without any work 
or employment; if so, may I know 
whether the Government ha.3 made 
any arrangements to provide them 
with alternative avenues of work? 

The Minister 
MOrarjl Desai): 

of Finance (Shrl 
Sir, I am making a 

statement at the end of the Question 
Hour on this matter. That will 9-
plain the whole pOSition. But I may 
say here at this stage that if gold orna-
ments are sold-and there is room for 
a month to sell, but the month will 
soon expire-and if people go and buy 
them, there is bound to be a rise in 
prices of gold ornaments temporarily. 
We, therefore, tell the people that 
they should not do 90. We are also 
checking it. Those who are going to 
do profiteering On this will have to 
pay heavy income-tax. So, all this is 
being looked into. The question 
of gold ornament-makers going 
out of employment, I am afraid, 
is very much exaggerated, because 
this hapened even before I had issued 
the Gold Control rule •. Even at that 
time I was receiving letters from nIl 
those people, saying that they are out 
of employment and I do not know 
why. They say that because I ask 
people not to buy ornaments, there-
fore, they are OUt of employment 

Shri Hari Vishnu Kamath: No, no. 

Shri Morar.lI DesaI: What is the use 
of saying "No" when the hon. Mem-
ber is not aware of the correct poo-
tion? 

Shri Harl Vishnu Kamath: We have 
also got copies Of those represcnta-
tions. 

Shri Morarji Desai: Not all the 
copies. I have met deputations. 

Shri Hari Vishnu Kamath: We have 
also met deputations. 

Shri Morarji Desai: I am not going 
to entcr into a competition with the 
knoweldge of my han. friend. I am 
prepared to agree that it is grelter 
than mine. I am only saying what I 
know. I waf saying that there is no 
question of their going out of employ-
ment when such a change is made. It 
is almost a revolutionary change and 
when it is made there is bound to 
be some dislocation for some time. 
But it is not going to last long, be-
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cause the making or selling of jewel-
lery is not prohibited. Gold is not 
the only metal with which jewellery 
is made. Then, again, We are allow-
ing ornaments to be made with 14 
carat gold. 

Sbri U. M. Trivedi: Which is an 
impossibility. 

8hri Morarji Desai: It is said that 
it is not possible to make jewellery 
with 14 carat gold by ordinary hand 
and it requires machinery. My officers 
have seen that there is a goldsmith in 
Dolhi who is making jewellery with 
9 l'arat gold by hand. Therefore, it 
is all wrong to think or say that it 
cannot be done. We are trying to 
look into this and help those people 
to carry on th('ir trade. Therefore, I 
do not think th is is going to be a 
problem. 
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Shri B. R. Bhagat: I think this ques-
tiOn ha. been answered. 

Mr. Speaker: Shrimati Savitri 
Nigam. Lady Members must have 
preference on the question of gold 
ornaments. 

Shrimati Savitr; Ni&'am: May I 
know if the han. Mini.ter is aware ... 

8hrl Berwa rDse-

Mr. Speaker: When 1 have called 
another Member, w ~t is the point in 
standing up? 
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Shrimati Savitri Nlp.m: May 
know if the hon. Minister is aware 

that in Delhi itself 10,000 goldsmitM 
have made a representatioa that they 
may be giviln some alternative occupa-
tion like making precision in.'Itruments 
in some organised factories? 

Mr, Speaker: The Finance Minister 
says that no unemployment has been 
caused by thes£' ord,crs. 

8hri Om VislmD Kamath: That is 
wbolly wrong. 

Mr. Speaker: Does the hon. Mem-
ber want me to say that the answer 
of the hon. Minister i3 wrong? It i.s 
only information that is to be ROught 
during question hour, and the Fin-
ance Minister has given the infonna-
tion. If the hOIl. Members arc not 
satisfied and they want some di.eus-
sion, that is a separate matter. 

Shri (J, M. Trivedi: If he gives some 
information which may not be correct, 
we are duty-bound to help the Gov-
C'mment in getting proper information 

Mr. Speaker: If the hon. Member 
has some special information on that 
SUbject. I would request him to pass 
it on to the Finance Minister so that 
he might consider it. 

Shrj R. S. Pandey: A report appear-
ed in the press sOme time ago that our 
country has hoarded gold worth Rs. 
4,500 crorCH. I want to "know if this 
is true. How has the Ministry arrived 
at this figure' 

Mr. Speaker: That has nothing to do 
with this questIOn. 

Shri SoaaVaJlF: May I know whether 
""veral goldsmiths in the country have 
representec. that 14 carat gold arna-
men!, ar.· ialp,.ssibll' to be IIUlde? It 
so, what steps have been taken to 
allay th,. feaT" of those goldsmiths? 

Shri Morarji J)e!III.i: I have already 
said .. 

Mr. Speak.,r: That aruwer hll.! been 
given. Hon. Members are Dot attentive 
and then they stand up and ask some 
question an anPrWer to which has 
been i ~n  Thpl '. the pity. 
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Shrl Sonavane: Some goldsmiths. ..• 

Mr. Speaker: Order, order. He must 
resume his seat now. 

Shri Indrajit Gupta: In view of the 
fact that the total value of the gold 
resources which have becn raised al 
a result Of the Gold Bonds scheme 
according to the hon. Minister were 
about 2 million grammes, whereas the 
voluntary donations of gold made by 
the public so far come to over 1 mil-
lion grammes, what steps is the Gov-
ernment taking to stimulate the res-
ponse of the relatively fewer number 
of wealthv people to the Gold Bonds 
sche-me? Why is their response so 
poor? 

Shri B. R. Bhagat: As a result of 
the measures recently taken. that is, 
the Gold Control Order, the contribu-
tion to the Gold Bonds scheme has 
been stimulated. The last week's or 
the last ten days' figure shows that 
there has been an upward trend. 

Shrimatl Renu Chakravartty: What 
is the figure? 
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Shri A. K. Gopalan: Will the hon. 
Minister make an inquiry, if the tele-
grams and letters that we have re-
ceived from different parts of India 
are forwarded to him. and see whe-
ther the information, namely, that 
there is acute unemployment and that 
lakhs of people are unemployed (Shri 
V. M. Trivedi: 27 lakhs) is correct or 
not? 

Shrl Morarji DeSai: Here it Is said 
that 27 lakhs are unemployed; in 
Madras when I went there, they said 
that l~ crores were unemploye1. 
The.,e are all figures whieh can easily 
be given. As I said, when such a 
change is ~ u t to be made, there is 
bound to be some dislocation: hut the 
dislocation will only be temporary and 
is not going to be permanent. 

Mr. Speaker: Next question. Shri 
Hari Vishnu Kamath. 

Shri Hari Vishnu Kamath: May I 
know if ·it is not the duty ........... . 

Mr. Speaker: Order, order; I called 
him to put the next que3tion. 

Shri Hari i n~ Kamath: But you 
did not say 'Next question'. 

Mr. Speaker: I did say that. So far 
as this sub.iect is concerned, the han. 
Finance Minister is making a state-
ment. 

Shri Hari VI!'<hnu Kamath: But what 
happened to Question No. 457? 'I1hat 
has been left out. 

Mr. Speaker: Shri S. C. Samanta .• 
Absent. Dr. P. N. Khan. .. Ab'ent. 
Both of them are absent. Next que&-
tion. Shri Hari Vishnu Kamath. 

Foreign Exchange Reserves 

-458. Shri Harl Vishnu Kamath: 
WlIl the Minister of Finance be pleas-
ed to state: 

(a) the quantum of foreign exchange 
consumed since the 3th June 1982; 




